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ATHUETE-TSR e NH47 & .91, 7 & fR.#1.72.1 9% % q@ve 92 & A7 (SEEon/des oaies? afgd 2-
/¥ AT T FATET AMMR)), ALEAT, TTL 3T TATAT & (0 IH ATEGAAT § IAGE AqGAT ° (A (e
T T TSI FT o STA ST =hT Aoy T o,

T I ATEAAT T AL I<H ATAFAT T 7T 3F =l ITLTT (3) % AT q<ra "10/4/2024 "
T "G 3T " (ST ATE STEAT " ST H TSRO AT AT O

STeTeh T TTTEERT I €T 3T o qad a1 ATaT ITH g5 &, o 9% o= & = g & sae st=a
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qd: T, Feal T LRI, TAT TR 6T Ih TS ITH g7 I 9T (< I ATA =TT hiT 91T 39
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New Delhi, the 13th February, 2025

[®1. §. NHAI/BOT/DBFO-Ahmedabad/NH-8A&B/2013/3D]

NOTIFICATION

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

AT 54, e

S.0. 773(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways,N0.1343(E) Dated:14/03/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
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(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for construction of (widening/two lane with paved shoulder/four laning
etc.) Maintenance, management and operation of The AHMEDABAD-BAMANBOR-RAJKOT NH47 on the stretch
of land from Km 7 to Km 72.1 (AHMEDABAD RAJKOT SECTION) in the district of AHMEDABAD in the state of
GUJARAT

And whereas the substance of the said notification has been published in “sandesh” and “Times of
India” both dated 10/04/2024 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH47 (Ahmedabad-
Bamanbor-Rajkot) in the stretch of land from Km. 7 to Km. 72.1 in the district of AHMEDABAD in the state of

GUJARAT
State: GUIARAT ||District: AHMEDABAD
SI. No. |[Survey/Plot Number|| Type of Land || Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L« 0 2 s f 4 J 5 ] s
|Ta|uk: Bavla
|Vi||age: Bhayla
1 39 Private AGRICULTURE 0.0608||Ashok Kumar
Budhiprasad Maheta,
Dilip Kumar
Budhiprasad Maheta,
Prafulkumar
Budhiprasad Mabheta,
Rajendra Kumar
Budhiprasad Maheta
Village: Rohika
2 403 Private NON- 0.0197||Motiben widow of
AGRICULTURE Raghubhai
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HILT T TSIA . AHTYTL

Sagrambhai ,
Valjibhai Raghubhai ,
Jadavbhai Raghubhai
, Bharatbhai
Raghubhai

|Vi||age: Bagodara

E |l197

||Private

|l AGRICULTURE||

0.055|{Umedbhai Hamirbhai |

4 199

Private

AGRICULTURE

0.035

Jashuben
Ranchodbhai guardian
of Vikrambhai
Ranchodbhai,

Village: Mithapur

5 14

Private

AGRICULTURE

0.0042

Gangaben Kanjibhai,
Gagajibhai Kanjibhai,
Khodabhai Kanjibhai,
Monghiben Kanjibhai,
Arjanbhai Kanjibhai,
Naniben Kanjibhai

6 1857

Private

AGRICULTURE

0.0973

Ramjibhai Keshubhai,
Chandubhai
Keshubhai, Ratanben
Keshubhai

7 1858

Private

AGRICULTURE

0.0749

Mansukhbhai
Waghjibhai Sangani,
Gordhanbhai
Shamjibhai Kachhdia,
Hansaben Daughter of
Jivarajbhai
Vasrambhai Avaiya,
Varshaben
Mansukhbhai
Sangani, Jyotiben
Gordhanbhai
Kachhdia

8 1876

Private

AGRICULTURE

0.0527

Jadav Amrutbhai
Arjanbhai, Jadav
Labhubhai Arjanbhai,
Bakuben Arjanbhai,
Janakben Arjanbhai,
Bipinbhai Arjanbhai

o b

||Private

lAGRICULTURE|

0.0556|Babubhai Gafurbhai |

|Vi||age: Bavala

10 2108

Private

AGRICULTURE

0.0382

Dwarkadas Manilal
Patel

11 4634

Private

AGRICULTURE

0.0012

Ramrang Shobharam
Chawla, Suresh
Kumar Ramrang
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Chawla, Satish Kumar
Ramrang Chawla,
Rajesh Kumar
Ramrang Chawla,
Jitendra Kumar
Ramrang Chawla
12 4645 Private NON 0.0513||Ramjibhai
AGRICULTURE Shivdasbhai Patel
13 4649 Private NON 0.0032||Sri Saibaba Ramroti
AGRICULTURE Annakshetra Bavla
14 4668 Private NON 0.0121||Kanaiyalal Amrutlal
AGRICULTURE
15 5023 Private NON- 0.0176(|Chandulal
AGRICULTURE Narabheram, Rajesh
Kumar Chandulal,
Vipulkumar
Chandulal
16 8 Private Agriculture 0.1289||Bavla Education
Society, Bavla
Total| 0.7077| |

[F. No. NHAI/BOT/DBFO-Ahmedabad/NH-8A&B/2013/3D]
ABHAY JAIN, Director
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